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	 (b)	 Review by Government on the working of the above Society.

	 (c)	 Statement giving reasons for the delay in laying the papers mentioned 
at (ii) (a) above.	 [Placed in Library. See No. L.T. 9046/16/18]

(iii)	(a)	 Annual Report and Accounts of the Adityapur Auto Cluster, 
Jamshedpur, Jharkhand, for the year 2016-17, together with the 
Auditor's Report on the Accounts.

	 (b)	 Review by Government on the working of the above Organisation.

	 (c)	 Statement giving reasons for the delay in laying the papers mentioned 
at (iii) (a) above.	 [Placed in Library. See No. L.T. 9045/16/18]

Reports of the Comptroller and Auditor General of India

The Minister of State in the Ministry of Finance; and The 
Minister of State in the Ministry of STATISTICS AND PROGRAMME 
IMPLEMENTATION (SHRI RADHAKRISHNAN P.): Sir, I lay on the Table, under 
clause (1) of article 151 of the Constitution, a copy each (in English and Hindi) of 
the following Reports:–

(i)	 Report of the Comptroller and Auditor General of India for the year ended 
31st March, 2017 – Union Government (Civil) – Union Territories without 
Legislatures – Compliance Audit Observations – (Report No. 3 of 2018); and

[Placed in Library. See No. L.T. 9102/16/18]

(ii)	 Report of the Comptroller and Auditor General of India for the year 
ended 31st March, 2017 – Union Government (Civil) – Compliance Audit 
Observations – (Report No. 4 of 2018).

[Placed in Library. See No. L.T. 9103/16/18]

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY 
STANDING COMMITTEE ON HOME AFFAIRS

SHRI K. BHABANANDA SINGH (Manipur): Sir, I present the following Reports 
(in English and Hindi) of the Department-related Parliamentary Standing Committee 
on Home Affairs:—

(i)	 210th Report on the Demands for Grants (2018-19) of the Ministry of 
Development of North Eastern Region; and

(ii)	 211th Report on the Cyclone Ockhi - Its Impact on Fishermen and Damage 
Caused by it.

————


